SCHEDULE - 11
FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
VEDIKA STEELS PRIVATE LIMITED

01. | Name of Corporate Debtor VEDIKA STEELS PRIVATE LIMITED
02. | Date of incorporation of corporate | 16-11-2007
debtor
03. | Authority under which Corporate | Companies Act, 1956 (Ministry of
Debtor is Incorporated/ Registered Corporate Affairs)
04. | Corporate  Identity ~Number / | U27310TG2007PTC056342
Limited Liability identity number of
Corporate Debtor
05. | Address of the registered office and | Plot No.1, 4 Floor, , SRR Arcade,
principal office (if any) of corporate | Ravi Co-operative Housing Society,
debtor Tirumalagherry X Roads,
Secunderabad - 500 015 [Telanganal]
06. | Date of Closure of Insolvency | 17-10-2019
Resolution Process
07. | Liquidation Commencement Date of | 17-10-2019
Corporate Debtor
08. | Name, Address, email address, | PAVAN KANKANI,
telephone number and the | F-45, 5-9-1121, 1st Floor,
registration number of the Liquidator | Agarwal Chambers, King Kothi,
Hyderabad -500 001
Registered Email:
ippavankankani@email.com
Email for Communication:
vspl.liquidator@gmail.com
Mobile:+91 984 902 6725
IBBI Regn. No.: IBBI/IPA-002/1IP-
N00368/2017-18/11062
09. | Last date for submission of claims 16-11-2019

Notice is hereby given that the Hon’ble National Company Law Tribunal, Hyderabad

Bench has ordered the commencement of liquidation of the Vedika Steels Private

Limited on 17-10-2019.

The stakeholders of [name of the corporate debtor] are hereby called upon to submit a
proof of their claims, on or before 16-11-2019, to the liquidator at the address mentioned
against item 8.

The financial creditors shall submit their proof of claims by electronic means only. All
other stakeholders may submit the proof of claims in person, by post or by electronic
means.

Submission of falsegn«rﬁstead{gg proofs of claim shall attract penalties.
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Date: 18-10-2019
Place: Hyderabad



